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ducer of foodjEjrains/cash crops. 
(For inter-district  compari-
sons  conversion  rates 
between  foodgrains  and 
commercial  crops may  be 
determined by  the  State 
Gk)vernment  on a  pre-de- 
termined basis where neces- 
ssary).

(ii) Ratio of population to agri-
cultural workers.

(iii) Per capita industrial  output 
(gross).

(iv) Member of factory employees
per lakh of population  or
alternatively number of per-
sons  engaged in secondary 
and tertiary  activities  per 
lakh of population.

(v) Per capita consumption 
electricity.

of

(vi) Length of surfaced roads in 
relation  to population or 
railway mileage in relation 
to population.

The statistical data furnished by the 
State Governments in respect of the 
criteria  adopted by them for the 
purpose of indentification of indus-
trially backward districts, were con-
sidered by the Planning Commission 
in consultation with the concerned 
Ministries.  On the basis of the data 
furnished  mostly the districts with 
their indices below the concerned 
State average, have been selected as 
industrially backward to qualify for 
concessional finance.

(c)  For the promotion of indus-
tries in industrially backward areas, 
Central Government offers the follow-
ing concessions and fiscal incentives ;

(i) Central  Scheme of Invest-
ment Subsidy.

(ii) Concessional Finance faci-
lities from All India Term 
Lending Financial  Institu-
tions.

(iii)

(iv)

(V)
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Tax concessions.

8o

Hire purchase of machinery 
by small scale industries.

Consultancy  for  technical 
services.

(vi) Interest Subsidy.

(vii) Special facilities for import 
of raw materials.

(viii) Rural  Industries  Projects 
Programme.

(ix) Rural Artisans Programme.

(x) Distict  Industries  Centre.

(xi) Seed/Margin Money assis-
tance.

Financial assistance to war 
widows

2420.  PROF. NARAINCHAND 
PARASHAR : Will the Minister 
of DEFENCE be pleased to refer 
to the reply given to Unstarred 
Question No. 5957 on ist April, 
1981 regarding financial  asistance 
to war widows and state ;

(a) the total amount in war 
bereaved  and disabled servicemen 
special  fund as on 30th June, 
1981 ;

(b) the amount given to war 
widows as  recurring/non-recurring 
grants  during the past  years 
including  the current  financial 
year. State-wise  ;

(c) the number of complaints 
received from the  war  widows 
regrading  harassment in  regard 
to allotment of land etc., State-wise, 
during  the past  3  years;  and

(d) the action taken to redress 
them ?
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THE MINISTER OF STATE 
IN  THE  MINISTRY  OF 
DEFENCE (SHRI  SHIVRAJ V. 
PATIL)  ;  (a) Rs. 8,07,32,864.22.

(b) A statement is: attached.

(c) and (d) . Land is a State 
subject and complaints relating to 
it arc essentially to be handled

by the authorities  of the Stat e 
Government. However,  whenever 
any complaints are received in this 
Ministry  from the war widows 
rejrarding  harassment in regard 
to allotment of land etc., they are 
t̂iken u]> with the concerned autho-
rities of the State Governments with 
a view to redressing the grievances 
of war  widows.

Statement

The grants given to various Slate Governments from War Bereaved Fund during  197B-79,  t979-f̂ o, 

1980-81 and 1981-82 {uplo 30-6-81).

S.

No.

Name of State

1  H aryana

•2  Punjab

3  Him achal  Pradesh;

4  M aharashtra

f,  Delhi  .

G  M izoram

7  Karnataka

8  M adhya  Pradesh

9  Sikkim   .

10  Nepal  .

T o t a l

•97«-79

Years 1980-81

---------—---------------------(tipto"'
1979-80 1980-81  30-6-ffi)

Rs. 

14,904- 80 

1,00,000  00

9,59>«îi 34 

‘21,825- 00 

48,o(K) • 00

Rs.

45,000  00 

5.97̂392 • 43 

H,495- 5»

5,10,OCX) - 00 

2,52,000  00

16,926- 00

Rs. Rs.

32,94̂-39  01-46

1,60,706- 27 

15,000- 00 

10,490-79 

3,{}9,472-8o  8,726-70

4,107- 00 

7,000  00 

2,400  00

11,43,840-14  12,47,429  44  6,22,123  25  8,808  16
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